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Pay NHRC-ordered
relief to victims of Op
Veerappan, HC tells TN

Sureshkumar.k@timesofindia.com

Chennai: Madras High Court(HC)
came down heavily on Tamil Nadu
govt Tuesday for delaying the re-
lease of Rs 2.6 crore pending com-
pensation, payable topeople affect-
ed during the hunt for forest brig-
and Veerappan, and warned of ini-
tiating contempt proceedings in
case of further postponement of
pavment.

Thefirst bench of Chief Justice
Manindra Mohan Shrivastava and
Justice G Arul Murugan passed
the order on an appeal moved by
TNgovtchallengingaNational Hu-
man Rights Commission (NHRC)
directive instructing payment of
Rs 5 crore compensation to the af-
fected people.

During the joint TN-Karnataka
Special Task Force (STF) oper-
ation to capture sandalwood smug-
gler Veerappan, several com-
plaints were filed before NHRC, al-
leging that women in hill villages
were sexually assaulted and men
were tortured under the guise of
interrogation by STE

Allowing the complaints,
NHRC directed TN govt to pay Rs 5
crore compensation to the victims.
Following this order, govt dis-
bursed Rs 1.2 crore to 38 victims.
When NHRC instructed the stateto

?2.6 R PENDING COMPENSATION

release the remaining Rs 3.8 crore,
TN govt moved the present appeal
challengingthe order.

During the hearing, the state
submitted that in addition to the
amount already released, Rs 1.2
crore had beenreleased inasecond
phase. It further submitted that ba-
sic infrastructural facilities worth
Rs 8 crore were created in the af-
fected areas.

Refusing to accept the explana-
tion for non-payment of the re-
maining compensation despite the
order being issued a year ago, HC
observed that the establishment of
infrastructure is govt’s duty and
cannot be treated as compensa-
tion. The court then directed the
chief secretary to instruct the dis-
trict collectors of Salem and Erode
to immediately release the pend-
ingRs2.6crare (outof thetotal Rsb
crore) compensation and file a
compliance report by Dec 4.
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Bhiwani News: AfgdT TS HHAR! HI gl & [T iR < Arfad &1 & A o
HFEAIYPR TR 7 fear Aifes

https://www.amarujala.com/haryana/bhiwani/human-rights-commission-issues-notice-to-
female-sanitation-worker-for-proving-menstruation-for-leave-bhiwani-news-c-125-1-
shsr1009-142101-2025-11-06

TaTG gol Toidt, fHai Updated Thu, 06 Nov 2025 01:19 AM IST
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https://hindi.dynamitenews.com/uttar-pradesh/advocate-vinay-pandeys-massive-
campaign-against-banned-knives-being-sold-online

Post Published By: ST g-T HI R <]yl ®21L<\| , {8 SIS Updated : 5 November 2025, 2:01
PM IST
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Notice to govt over "bribes’ taken from dead woman'’s father

https://www.thehansindia.com/karnataka/notice-to-qgovt-over-bribes-taken-from-dead-
womans-father-1020634

The Hans India Hans News Service | 5 Nov 2025 9:24 AM IST

HIGHLIGHTS New Delhi: The NHRC has sought a report within two weeks from the
Karnataka government and state police chief over the alleged collection of bribes...

New Delhi: The NHRC has sought a report within two weeks from the Karnataka
government and state police chief over the alleged collection of bribes from a grieving 64-
year-old father of a woman who died after a brain haemorrhage, an official said on
Tuesday. The alleged harassment of the man started after the death of his daughter, an
IIT Madras and IIM Ahmedabad graduate working in Bengaluru, who suffered a brain
haemorrhage on September 18. The National Human Rights Commission (NHRC) has
taken suo motu cognisance of a media report that, while mourning the death of his only
daughter, the elderly man was made to pay bribes at every step, including an ambulance
driver, police, crematorium staff and civic officials in Bengaluru.

According to the media report, carried on October 30, what should have been a solemn
farewell turned into a nightmare of corruption, bureaucracy and inhumanity. The
Commission has observed that the contents of the news report, if true, raise serious
issues of violation of human rights. Therefore, it has issued notices to the Chief Secretary
and the Director General of Police, Karnataka, calling for a detailed report on the matter
within two weeks. When the father called an ambulance after the death of his daughter,
the ambulance driver apparently overcharged for the services. When he reported his
daughter’s death to the police, they not only displayed a lack of empathy but also gave
copies of the FIR and post-mortem report only after a bribe was paid. According to the
media report, the deceased’s family donated the girl's eyes before cremation.

Money was again demanded at the crematorium, which the father paid. There was also
a considerable delay in issuing a death certificate from the Mahadevapura Municipal
authorities. Despite intervention by a senior officer, the certificate was issued only after
the father paid a bribe. Earlier, the NHRC asked 19 state governments and 4 UT
Administrations to take pre-emptive steps and implement relief measures for vulnerable
people ahead of the upcoming winter season.

The Commission directed the State and UT governments to protect newborns, children,
infants, poor, elderly, homeless, destitutes and people involved in beggary, who are at
risk of exposure to cold waves due to lack of shelter and resources, said a statement.
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T B Tpd Wl d1feh... TETHT Mieht & TA9 WR T, NHRC & fORi® ST A 3g,
STSTH TR BT <ol

https://hindi.news18.com/news/nation/everyone-knows-about-mahatma-gandhi-
surname-nhrc-privank-kanungo-attack-abu-azmi-9819880.html

Edited by: Rakesh Ranjan Kumar

Agency:&léQQﬂQﬂ
Last Updated:November 05, 2025, 18:43 IST
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TEH! UR IO S fHar AT A TIg ST, g3 H Sas T 3q STt 3R HE!

Mahatma Gandhi Surname Row: fgHdT foRaT IRAT &1 Al I dh fear a7 faarfed
S A UH ST off 8T §. I8!, 3§ IRAT & §I R JAcdR HXd gU g 3o & SIRY
TETe el & ik TRAH B Al F ShSHR U HH W s 989 f5S T8 8. NHRC &
o A el TRAH Bl A4l ¥ e WR HSH 1.
https://zeenews.india.com/hindi/zeesalaam/muslim-news/nhrc-member-bjp-leader-

privank-kanoongo-reacts-to-maharashtra-sp-chief-abu-asim-azmi-gandhiji-madrasa-
remark/2990221

Written By Salaam Tv Digital Team | Last Updated: Nov 05, 2025, 08:51 PM IST
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AT ST A4l @t pselt, Tal § deudl fIaRURT WA &1 gt &g
https://www.jagran.com/bihar/sitamarhi-madrasa-radicalization-probe-ordered-in-
sitamarhi-bihar-40030111.html

By Deepak Kumar Edited By: Rajat Mourya
Updated: Wed, 05 Nov 2025 08:47 PM (IST)
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https://hindi.sabrangindia.in/article/prison-statistics-and-the-invisible-truth-beyond-
prison-counts

Written by | Published on: November 5, 2025
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